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CENTRAL AO"INISTIATlVE TRl~AL 
ALLAHABAD BENCH• ·ALLAHAr AD. • 

' , .. • 

I 
Allahat>a~a git•~ 4th D!l 2t. Augu1t 19921 

-... 
. ~ •· I 

I ' 
Cor .. a- Hef'-t.ti:ia M~.s. · o~yal, A.Pl. 

I I 
Hon1 ble "r.s.~ •. Agarwal, . J.~. 

I I 

j • 

' 
O.A, '~aL21 'L11saloa 1i'1l1l ' I \ . 

Along . ~th . OaA• 6'72L291 67~l2i 1 6B2l92 io 625L22 
I 

Alsna M&:th1 o1A. 101l991 1a11£.11. ~J2ll29 ~R ' 1~•l22. ~ 

A~ong 111!;~h , g.~. 77Jl22 .nsj O•A1 · §2J£~2 

Vijai Prekaah Pand'y 
aon or Sr1 R.o. Pand, y 
r/o7b3/338 fteerapur, Allahabad , 
poatad aa , sr • . o.viaional . Accounta . orr1ce~, 

• I ' 

'rovlncial, Div.ion, 
P1atapgarh. 

• • Applican ~. 
I Counsel ror the a~plicants- Sri R.P. 1 Singn, . Adv. 

J 
Var au a 

1.Union of ; India througu the 
Secretary, Gow1rnaent of , Ind&a, 

I Miniatry or Finance, NaM. Delh~. 

2.coaptroller l Auditor General, . 
ot India~ 10 Bahadur Shah Zatar . Pl.arg, 
Ne~ Delhi.. 

3. Ac~auntant Ganer•~ 11 (A& E).u~P. 
Allahabad. 

4. £xecutiv• Engineer • . Proviaaion 
' ; 
Diviaibn, P.~.o •. Pratapgarh • 

I r 
• · • . • Raepoadanta. 

Counael tor the reepondentai-
' lfar 
I 
I 
I 

I 'tf" 

Sri Allit sthalekar Advt 
ReepClndenta. No.1 . to 3 J 

• I 

Sri K.P. Singh, Adv. 
(for ReapPfld•n~ . Na.•). 

I . 
I 
I - . 
I 

O.A,672/~9 1 
B.o. N.ehra aged about 4'/ yeara .. 
eon or la e Sri Sita Ram l'llahra, 

• 

• 

Contd.. • .2. 
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.. 
• • · • . Appliaant. 

counaal. raz \ha applic•ta. 5ri . A~v • . 5r1 aatava · Adv. & 

~. .· ~ I . Sd •••• $1n • Adv. ' 

. .. , • Var91~ 

1 • . Uni.ea or lndl.a. ~bzo&&gh "9• 
siadatarw ~ 19o•ara•••;t· or llldl•, 
flinlaui , ot r i•••••' ll•w D•ltai. 

2 • . C•puoi I•• & Aue&. kr Ganu11.1, ar 
1u. Beha11Yz. Shaa Zafar ft•~•• 

I 

law. D•1"4• 

3 • . Aaoa .... t.t.t G••·~•l . 11 (AJ-E) 
U.P. AllM•bafl• 

•• The Exec~t1ve £ng1naa1, 
Irrigation Oiviaion-1, 
Al~ab.,.. 

I 

I 
I 

ln.U.a, 
I 
I 
I 

• 

19apondeat•l-S~ Allit·Sth•l•k•r Adv. 
. (ro~ Reepandant· No.1,.2 13) 

ki . K.P. 51 .. h Adv. 
(For •••~oad .. t : Np.4) 

' 

O.A.ta73/92 
I 

R.S • . "6anra SOB ot ~1 J.P. IU.a,a 
' aged abou\, 49 Y••Ea, 

. I j 
I . 
' 
I I 

• I 

I . 
I 

. J 

I i 
I 

' I I 
I · 

I 
• I •• 1 • 

I 
' I 

l 
I 
I 

• 

r/~ 23/47/14~. Snao Mag~, i 
J _, 

poatad •• :sr. 01.viaional Accounten.t, 
Provincia~ Oiv1a1on• Varana-4. 

J 

I 
1 

t. Unlori ot lndla. througb, t.he 
Secret•r-1 .• liOVarnaent or. Indi~, I 

ftinlauy or Financ•· · ••u. Delhi. I 

' 

I 

• .. Applicant. 

2. coaptroiler 4Aad1tcaz c.n.2a1.ar . lndl~, 

10-B•hll~Shah Zafar "~•· ••w · D•Ani• 

3. Accountant G•nazal 11 (ME) u1 P~ 
Allahabad. ; J 

•· Exe...luv• Engj.nHr . j 
Provincial D1vi•ian, . P.w.o. V~an••l 

. I • • .. • Reapondent 
Counael fo• the r!•~ondeatas-SrA~t Sthalakar Adv. 

. (For /ra•pladant. No.1 to 3)& 
~· k.P.Singh ' Adv tor r ... 4) I 

' - : .. ""Jr! - ~ : . ' -~ . i . . - -· - ·47 ;,1' -: r .r ~~·::s 
~~~~~~~~~ 
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0 9 • -... 
Rajeev ku•ar Sankar 
son of Sri Hari Lal Sankar, 

89 Kala- dand•t Hi .. atgan~, 
• 

I 
I 
' • '• A.,pllaant.. 

Allahabad. 

Sr~ K.s.1 Ratb~re~ Adw• 
• 

Counsel rot t.ha. apiJ.J.!.cantJ-
• 

1. Union or India, . through Accountant Genarai, 
I 

u. Pe Allahaba~ • 
• 

l1" 
'1 

• I 

I 
I 

I 
t 

I 

I 

I 
2. Deputy Accountant General (Wol'ke)~A.G.U.P. , Allah•b•d• L 

I } 

3. Superintendent Engineer or or ~urka. 
Flood work Oiv.aion, Gonda. 

4. Executive Engineer, I & P. Oiv~aion, Banda • 

• • • . R•epDndents. 

. , 

Couneel tor ~he reapandenta&• Sri Aait Sthalekar Adv. 
(For Respondent No.J to 3) 

Sri K.P. Singh, Adv. 
(For Reepondenc No.4) 

O,A,b83/99 
' 

Girija Pat! Snukla aged 47 yeais 
eon or Sri . Triyugi Narain Shukla, 
raeidan~ at ·Sabina Rtadt Niyamat Chak, 
Gorakhpur and poatad as Oiviaional Accounts 
Grade-It in the office of the Superintending 
ot lJOrke (B.), 

Otticer, 

Conatruc~on Oivaion, P.w.o. 
Gorakhpu~ • 

• • Applicant. 

Counaal for . the .applicanti- Sri R.P • . Singh, Adv. 

\leraua 

1. Union ot India through ~he 
Sacratary.- Govarnaant ot lndia, 

• 
IUniatry or finance • . N•w D•lh!• 

2. The Coaptrollar & Audi~or Genera~, 
or India, 10- Banadur. Shah Zafar fta,g, 

3. Accountant. General 11 (A&E) U.~. 
Allahabad. 

I 
Tna - SUperintanoent of 
Ta~~· Oivlaion (l.H,) 

Wurka, 1 
I 

Cona,rucUof" 
I 

l 
Contd .... 4 

• 
I 

t 
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' 

• 

t i 
I 

• • Raa.,ond.nta • 
• 

• 
Counsel. tor tne 

,-
Re a~ondentas-Sri Allit Sth•l•k•r Adv. 

(For Reapondant Na.1 to 3) 

Sri K.P. Singh, Adv. 
(For Respondent No.4) 

I 

0,A,a84/92 

- ~ 

SeG• Pathak ' aged abou~ .39 yaara, 
eon or Sri R.N. Pathak, l"eaident or 
llJ/3Pulled Houaing Sen•••• 

l 
I 

Narendra Nagar, Tanri Garhwal, present 
poated aa . Oiviaional Accaunta Ottiuar. 11 
ottica of Execut~v• Engineer, 

Conatruction Division• Narandra Nagar, 
Tahri Garhwai, 

• • • Applicant • 

Counsel for the appllca1.t ~ ~t. a_.p.. . Singh, Adv, 

1, Union of India througn ~ne 
Secre~ary Govern•ent or India, 
Pliniatry of Fin8lce, New D•lh~. 

2· Co•ptro!lar l Auditor General, 
or India, 10- Bahadur Shah Zafar Plarg, 
New Delhi, 

3, jccountant General II (A&E) U.P., 
Allahabad, 

4. Executive Engineer, Construction 
Division, Narendra Hagar, 
Tahrigarhwal, 

• • ,Reepondenta. 
Counsel for the . reapoadantasSr~ Amit Sthalekar(Adv,) 

(For Raapondenta 1 to 3) 

Sri K.P. Singh Adv, 
(For Rea~<eent No,4) 

O.A •. 685(99 

Pra•od Ku•ar ftani Tripathi aged about 39 yaare 
aonur late Sri Awadheah ftani Tripathi, r/o Aahok Nagar 
Colony, Basaratpur Gorakhpuf, 

• 

•• ,Appllcant0 

»--Counsel ror the aµplicanta Sri R.P. Singh, Adv. 

Veraus 
-

l • 

\ 

• 

• t 
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-
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• 

• 

1 • . un1111_~r India thraugh · ~he Secretary 
Gov•r,..nt at lndi•t "1niatry or Finance, 
... ., Delh1 • 

• 

2. Ca.pt~all~r • Auditar. Genaral,or India, 
10-BahadUS Shah. Zafar ft•rg, 
llaw. D•1'1J • 

• . . 
3. Accauntant : Ganaral. 11 (ft AE) 

U.P. A.t.la"abad. 

•• Tne £xacutiva Engineer, 
Laghu . S1ncha1 . Khand, 
Gor•hpu'-• 

' 

Counael tor tha . Raapondents'- Sri All~t. Sthale~ar Adv. 
(Far reapandant No.1 to. 3) 
Sri K.P. Singh, Adv. 
(For Respondent No.4) 

D.A. 68tt/99 

Ra• Ka• al Singh ao~ ot 5rl R .. Subhag : Singh, 
Reeident or 139-H Old Poat Office, 
Civil Linea, Baati. 
at present poeted in Conatructlon On.I 
P.1.1.0., Baet~. 

• •• Applicant. 
Caunaal ror ~he applicant: Sri R.P. Singh, Adv. 

Varaue 

1. Union of India, thraugb the . Secretary, 
-Government or India, Ministry or Finmc e 

New Delhi. 
2a Co•ptroller & Auditor General or lndia, 

10- Bahadur Snah. Zatar "•rg, 
New Dalni. 

3. Accountant General 11 (A l E) 
Uttar Pradeah, Allahabad. 

4. The Execu~iwa Englneer, 
Conatruction• Oiviaian-J, 
P.u.o. Bas ti. 

~counsel ror thti 

• •• Reapondenb • 
raapondantaa-Sri A•it Sthalekar(Adv) 

(Far ReapOAdent No.1 to 3) 

I 

I 

Sri l.P. Singh Adv. 
(For Raapoadant No.4) 

Contd •• . • &. 
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O,A, 687/99 

K.c. Shar•a aged about 51 yaare 
eon or Sri(Lata) Sharda Praaad 
resident of 513 Nirala Nagar 
Rae Bar~lly at preaant poa\ad 

• 

\ 

Snar•a, 

aa senior Diviaipn 
• 

Account.a ~Otficar, , Snarda. Sahayak Khand 41 Rae Bareilly 
, . I • ' . I • • .Ap"'lican"• 

Counsel .for the a.,pUcent1- Sri R •. P~ Singh, Adv. 

\lara'it• 

1. Union of India through tha , Secr•~ary 

Govern•ent of India, "iniatry of finance, 
Nev Dal~. 

2. Cuaptroller ' Auditor General,ot lndi~, 
10 Banadur Snah Zafar twlarg, 
New Oelh.j. • 

• 

3. Accountant General 11 (A & E) U. P. 
Allahabad. 

4. Execut~ve EngAnee1, 
Sharda Sahayak Khand41, 
Rae Barei lly • 

• • , • . • Respondents • 

Couneel tor the Respondantas-Sri Amit Sthalekar,Adv. 
(for Reaµondant Nu.1 to 3) 
Sri K.P. Singh, Adv. 
(for Respondent No.4) 

o.A, C.68/p9 

Sureah Datt Pandey aged about 52 years 
son · of late Sri Chandra Snakh~ Pandey, r/o Village 
Paran Jot P.o. Manganj,, . Sultanpur at praaent 
poatad ia the, ottice of the Executive Eng~naa~, 
Con atructi on Oivleion-2, Sultanpu~. 

I 

•• Applicant. 
Counael. for the. AppLicanti Sri R.P. Singh• Adv. 

Ver au a 
1. Union of lndie througn ~ha . Secretary, Governaent or 

India, Plinietry of finance, New Oalh!. 

2. Comptroller l Auditor General or India, ' 
10- Bahadur Shah Zafar Marg, Neu Dalh~. 

3. Acfountant General, II, U.P~ (A_& E) 
Allahabad. 

~ 4. Executive Engineer, 
Sultanpur. 

Conatruct.ian. Diviaion-2 
I 

•. • Raapondani.a • 
Counsel tor . tna reapondentes- Sri Amit Stnalakar Adv. 

(for RaaµDndant No.1 to 3) 
Sri K.P~ Singh Adv • 

•• 

• • 

• 

. 
• • • • 
, I 

' . 
• 
I ' 
I 

• .. 

c . 
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O,.A.689/99 

· Krishna Narain Tandon aged abAut 
eonot Sri Jugal Kiahore Tandon, 
r/o 78U Janak Puri., Ba~eilly, 

• 

56. years 

Poated aa Senior Oiviaional Accounta Officer, 
Otfic...,at the Executiva Engineer• Rural Engineering, 

I . 
Oiviaio_n, Barailly. 1 

1 \ -t • Applicant • .. 
Counaal . ror the applica~t:~ Sri R.P. Singh• Adv. 

Vera\.la 

1 • . Union or India, '-hrough the Sacratazy 

Government or India• Ministry or Finance, 
New Dalni. 

,• 

2. Co•ptrollar l Auditur General or lndi~t 
10- Bahadur Snah Zarar Marg• New. D•ln1. 

l. Aceuuntant General . II (Al£) U.P. 
Allanabad. 

4. Executive Engineer, Rural . Engineerin~, 

Oivieion-11 Baraill~. 

• 

• • • Reapondenta. 
counsel for thereepondentas- Sri Amit Sthalekar, Adv. 

(ror~reapondent No.1 to 3) 
Sri K.P. Si•gh, Adv. 
(ror Reapondent No.4) 

O.A.bEI0/99 

R.K. Pandlt .aged about 49 yaara 
eonor late Sri Ra• Dao Pandit, r/o ~onaddipur 
(near ~urdwaraJ Gorakhpur at present posted aa 
D~visi.cnal Accounts Orf ic•r I, • In the oft ice of 
Exacutiva Engtnear, Provincial Division, P.~~o. 
Goraknpu~. 

• •. Applicant. 
Counaei for the applicants- 5r1 R.P. Singh, Adv • . 

• 

Ver sue 

1. Union or India through. the . Secratary, , Miniatry or 
r~nenca, New. Oelni. 

2. Comptroller .& Auditor General of . India, 
10- Banadur Snah Zarar Marg, New Oalni • 

3. Deputy . AccG~ntant Gana~al, 11~ U.P. (A & E) 
A11ahaba~. 

4. Executive Engineer; Provincial . Oiviaion, 
P.u.o. ,Gorakhpuf • 

: ••. • Respondents. 
Counael for tha . Raspondentas- Sri AIR1t. Sthalakar · Adv. 

(ror Respondent No.l to .3) 

Sri K.P.Singh, Adv. 
(ror Respondent No.4) 

• < ... 

'i 

I 
I 

' 'I , 
.; I 

. ... 

. ... 

I 
I 

c; 
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. . . 
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O,A, 691/99 (\i 
I 
I s.l"l. AU Sabir, . eon of. lat• Sri Haidar Abbaa, 

realdant or 178/24 Raid Gate Hatal Lane, Golaganj• 
Lucknow. at preaent working aa Oiviaional Accounts 
orticer Gi.ade-1, eu~lding OiviaJ.an~l P.u.o • 

. \ 

I 
Mah•t•a Gandhi Marg, , Luckna~ • 

41 • • • 

I • • ,Applicant. 
I 

counsel tor the . Applicant1Sri R.P. SinQn, Aclv. 

Ueraus 

India, through. the Secretary, 
• 

1. Union or 
Mini a try of rintn ca, Govt. ot India, New Oalhi • 

2. Co•ptroller' Auditor . General at India, 
10- Bahadur . Snah Zafar l"larg, New Delhi. 

3. Accountant General-II (A & E) 
Uttar Pradesh, Allahaba~. 

4. Executive Engineer, Building Oiviaion, 

P.u.D •. M~hat•a Gandhi Marg~ Lucknow. 

• 

• • .Respondents. 1 

Counsel for the Reepondentai-Sri A•it Sthalekar, Adv. 
(ror Raa~ond•n~ No.1 to 3) 
Sri K.P. Singn, Adv. 
(for reapondant No.4) 

O,A,692/y9 

Onaraa Pal Singh, eon. or Sri Sher Singh, 
R/O 123 Chutkuwala, Diatt, Oehradun, 
at preaant working aa Divisional Account• otti~•~• 
Grada~l• "inor . lrrigation Oiv~aion, Paur1 Garhwal. 

• , .Apl'licent, 
Counaal for the A.,plic•nti- Sri R.P. Singh• Adv. 

Versus 

1.Union or India, through the Secretary.Ministry pf 
Finance, Govt.or India, New Oalni. 

2. C0taptroller ' Auditor General ot India, 
10~ Bahadur Snah Zafar "arg, New Oelni. 

3. Accountant General II (A &E) 
U.P. Allahabad, 

4. The Executive Engineer, ~inOI' Irrigation Division, 
Pauri Garhwal. 

. \, Counael . tor the · Raapondenhi-

• 

• •• Raapondenta • 
Sri Amit Sthalekar, Adv. 
(~or Reep. 1 to 3) 

~ri K.P. Singh, Adv. 
lf or reap. No.4) 

' 

•• I 

• •• 



• 

I~ 

• 

. . 

l 

' . . 

/ . . · ... 

• 

• 

• 

-

• 

I 
I 

O,A, e.?3/pg I 
Lok~ Nath Snukla aged about 48 yeara 
aon ot late Sri S.N • Snuk.la, r/o C-105 Rail Nagar, Jail 1 
Road, Lucknow. Preaantly ~oated •• Diviaianal Account. 
Dtricer Gr.I in ~he oftlce or the Exacu,lve Eng. 1 

, Conatruction Divlaion, P,w.o. Lucknow. 
· • • • ,Applio•n~ • 

• Counsel tor the applicant & S~i R,P, Singh, Adv • 
• 

Var au a 

1. Union or India, through the Secretary, 

"iniatry or Finance, Nev Delni, 

2. Comptroller & Audi~~r General or In~ia, 
1u- Bahadur Shah Zatar Raad, New Oelni. 

3, Deputy Accountant General II, (A & E) 
U.P. Allahabad, 

4, Tne· Ex•cutive Engineer, Construction Division, 
P.w.D. Lucknow. 

• , • Reapondenta. 
Counsel tor the reapondanta:- Sri Amit Sthalekar, Adv. 

(ror Raap. No,1 to 3) 
Sri K.P. Siogh,Adv. 
(ror Reap. No. 4J 

O,A,694/99 

P.K. Pathak aged about 44 yeara at present poated 
Diviaional Accounta Otticer Grade I, in the 
Office or the Executive Engineer, Conatruc~ion 

Division No,4, SUltanpur, 
• • , Applicant. 

Versus 

1, Union or India through the Sauretary Govt.or India 

~iniatry or Financ• New Delhi. 

2, Comptrullar & Auditor General or India, 

10-Bahadur Shah zarar "•rg, New Oalni • 

3, Accountant General II, U,P, (A I E ) 

Allahabad, · 

4, Executive Engineer, Construction Division No.4, 

Sultanpur • 
•. , • Raapondenta. 

• 

"1-couned ror tho Reepondenta&-Sri Alait Sthalekar, Adv. 
( For Reep 1 to 3) 

Sri K,P, Singh Adv, 
lFor Raap, No.4) 

• 

----~,~. --------------~--~----~~-------..._.~ 
• 

..- . ' 
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O,A, 695/29 

I 
I 

I 
! 
I 
I 
I 

I 
I 

Arun Ku•ar Srivaatava. aon or Sr~Saraswati Praead 
Srivastava r/o SlK/2 Sarvodaya Nager, Allahpu,, 

• 

• 

preeently posted at Rural Engineering Servicea D1via~on 

F'atehpu"• 
• • • • Appllc11nt • 

• Ver~aua . . 
1. Union or India throug~ Comptroller and Auditor 

General ot India• 10• Banadur Snah Zatar rarg, 
Ne" Delhi. 

2. Accountant General (A & E) U.P. Allanabad, 

3. DAG ~mrka, Office or Accountant General (A & E) II 
U.P. Allahabad, 

4, Executive Engineer Rural Engineering Services, 
Division F'atehpuf. 

• • Raapondenta. 
. 

Counsel tor the Respondents- Sri Allit Stha4ekar, Adv. 
(for Raap. 1 to 3 ) 

Sri K,P. Singh Adv. 
(for Rae. No.4) 

O,A, 7U1{99 

Uttam Singh aged about 48 years aonor Sri U~da Singh 
r/o 548 Nai Baati Snikohabad. Firozabad posted aa 
Divisional Accounts Officer Grade I, Office or the 

I 

Executive Engineer, Minor Irrigation Division, firoza~ad. 
• • Applicant. 

Counsel ror the applicants-Sri R.P. Singht Adv, 

Verst,1s 

1. Union of India through the Secretary, Ministry of 
F'inence, Na" Oelh!. 

2. Comptroller & Auditor General of India, 
10- Bahadur Shah Zafar Marg, New Oel11i. 

3. Osputy Accountant General JI ( A & E) 
U.P. Allahabad. 

4. Executive Engineer, Minor Irrigation Oiviaion, 
f irozabad. 

• • • Respondents. 
Counsel for the reapondantas-Sri A.Ait Sthalekar, Adv. 

(ror Res. 1 to 3) 

• 

• 

Sri K.P. Singhf Adv. 
(fur . Raa. No••J 

• •• 

( 
~ 
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• 
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• 

-
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I 

I 

I 
O,A,. 709/99 I 
Vindhya Uae1ni Yadav a/o Sri Ram Kewal Yadav, 
Village Revana Poat Sidhaui,., Oiatt. GorakhpUf a 

• 

• • Pa ti Uouer, ... 
Counaal for the Petitioners- Sri B.N. Singh, Adv, 

• 

. ' V•raua 

1. Union of India thraugh.Co~ptroller & Aud~tor General 
of India, New D•lu1. 

2. Cu~ptrollar and Auditor General of lndiay 
10- Bahadur Shah Zafar Marg, Neu Delhi. 

3. The Accountant General ( A & E) II, 
U,P. Allahabad 

4, Tne Deputy Avcountant General ( ~orka) • 
the Office of tha Accountant General (A & E)•ll, 

U.P,Civ.l Linea, Allahabad, 
• • Reapondante, 

Counsel tor the Respondentai- SriAmti Sthalakar,Adv. 
(ior Ras~. No.1 to 3) 
Sri K,P, Singh, Adv. 

O,A, 727/99 

Surya Nath Singh aged about 48 years aonof Sri Udai 

Bhan Singh resident of Bakar Ko, Post Office Ahraula 
(Chhinenuna) Azamgarh, poeted aa Divietonal Accounts 
Officer Grade-I, Office of Executive Engineer, 
laghu Sinchai Khand, Babraich 

• • • Applicen t. 

Counsel for the Applicant:- Sri R,P. Singn, Ad,,, 

Ver au a 
I 

1, Union or India through the Secretary Minietry of 
f"inanca, New Oe~ui, 

2. comptro1ler & Auditor General of India, 
10- Bahadur Shah Zafar Marg, New Oeln~. 

3, Oa~uty Accountant General 11 ' A & E) 
U.P. Allahabad 

4, Exedutive Engineer, Laghu Sinchai Khand, 

Bahraieh. 

• •• Raapondanta. 

Counsel torthe Reaponden,sl Sri Amit Stnalekar, Adv. 

\\ \. (ror Reap. 1 "o 3 ), 
~ Sri K,P. Singh, Adv. 

(for Raap. No,4) • 

• 

' • 
• 

• 

I 

' 

( 

• • 
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0,A, 128/29 
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• 

Babu Raa aged about 49 yaare aon of Sri Vijay Singh 
resident ot 38/39-l~ Gopalpura~ Agra at praae~t 
posted ••· Sr. Divisional Accounta Officer in the 
atfice of E~ecutive Eng~neer, Provincial Diviaio~, 
P.1.1.0. Agra, 

• • . • Applican~. -
Counaal ror ~he Applicant sri R,P. Singh, Adv, 

Ver au a 
1. Union of India through tha Secretary, Pliniatry or 

finance, New 01lh$.. 

2. Comptroller & Auditor General or India, 
10- Bahadur Shah Zafar Marg, New Oelni. 

3. Deputy Accountant General 11, U.P • 
. ( A l E) Allahabad, 

' 

4. Executive Engineer, Provincial Oiviaion, ~.w.o. 

Agra. 
• • • RaaPonden~e. 

Cuunsel for the Reapondentai- Sri Amit Sthalakar, Adv. 
(for Reap. No,1 to. 3) 

O,A, 729/99 

Sri K.P. Singb, Adv. 
(for Res. No. 4), 

• 

I 

• 

l . 

' 

M.~. Shar~a aged about 49 yaara eon of Sri Banaraai Oas ~-
Raeident of Ouarm Niwas, Karbala Road, Nai Baati, 
Bijnore, present posted as Sr. Divisional Accounts 
Officer, in the otrica of the Execu~ive Engineer, 
Construction Division, P •. lJ•D• Dhampur, Bijnora 

•• ,Applicant. 

Counsel for the applicant : sr~ R,P. Singh, Adv, 

Versus 
1. Union of India through Secretary, Ministry or 

f-"ncnce, New Delhi, 

2, . Comptroller & Auditor General of lnc:ii.a, 
10· Bahadur Shan. Zafar ~arg, New Delhi, 

3. De~uty Accountant General -11 (A & E) 
U.P. Allahabad. 

4. The Executive Engineer, Construction Oiviaion, 
P.u.o. Ohampur . Bijnor,. 

• • • Reapond•nt•• 
Counsel tor the Raapondantal- Sri Amit Sthalekar, Actv. 

(for Raap. No.1 to 3 ) 

It 

Sri K.P. Singh• Adv. 
(for res. No,4) 

• 

' 

• ... 
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O,A. 730/99 

Sri N•raJ.n. Rai . aged about 48 Y••ra eon at late Sri "•ngle 
Pd, Rai, resident or ~ated ••Divisional Accounts 
Otticar Grade llt in the Office ot the Executiv1 
Engineer, Plinor Irrjgat.ion Division, Ballia 

• 

. ' , , ,Applicant, 
• 

Counsel tor the Applican.ts Si:i R,.p .. Singh, Adv, 

Verse.a• 

1, Union of India through the Secretary Ministry of 
Finance• , Ney Delhi, 

2,Comptroller ' Audito~ General or India, 
10• Bahadur Shah Zatar Marg, Ney Delhi, 

3, Oe~uty Accountant General • 11 ( A & £) 
U,P. Allahabad, 

4. The Executive Engineer, Minor Irrigation Division," 
Balli a, 

• • Reapondenta. 
Counsel for the Respondents&- Sri AMit Sthalekar, 

O,A, 731/99 

Sri K,P. Singh, Adv. 
(For Rea. Ro, 4) 

l . 

Monan Ram Ta~ta aged about 46 years aun or Sri Kiahan Ram 
Tamta, R/O Villaye lov, P,O, Lov Diatt, BageshMar; posted { 
in the orrice of Executive Engineer, Temporary Divi aon, 
P.w.o. Nainital as Divisional Accounts Drri~er Grade-I, 

, , • Applicant. 
Counsel tor the Applicant:- Sri R.~. Singh, Adv, 

Versua 

1. Union or India, through the Secretary Ministry of 
Finance New Delhi. 

2. Comptroller & Auditor Gene ral ot lndia, 

10- Bahadur Shah Zatar Marg, New Oelni. 

3. Oe~uty Accountant Genaral-11 ( A & E) 
U,P. Allahabad. 

46 The Executive Engineer, 
Temporary Division. P.u.o. Bhawali, Nainital, 

• • • Raapondenta. 
Counsel torthe RaaPondental• Sri Am4t Sthalekar, Adv. 

Sri K.P, Singh, Adv, 

" • 
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O,A, 732/99 

• 
l 
I 

I 
I 

• 

' 

Daya Ram Singh aged about 53 years aon ar Sri H•rdao Singt 
resident or Care Sri D,P, . Singh, Lane No. 11, 
Najibabad, Adarah Nagar, Binjore, posted in the office 
or the Executive Endmear • . Con1truction Division, 
P.~.o. Na~ibabad, Bidnora as Divisional Accounts Officer 

• Grade-I I, ~ 
• 

• 
Counsel . for the Applic'anta- \Sri 

Var•"• 

• • ,Applicants • 
R,P. Singh, Adv. 

1. Union or India through the Secre~ary, t'liniatry ot ~Jt11 

fin•c•, New Delhi. 
2.. Comptroller & Auditor General or India, 

10- Ba&1adur Shah Zafar Marg, New Delhi. 

3. Deputy Accountant Ganaral; 11 ( A & £) 
U,P, Allahabap, 

4. £ xecu tive 
Division, 

Engineer, Construction, 

P•u.o. Bijnore, 
Construction 

• • , Raapondante. 
Counsel for the Reapondentsa-sri Amit Sthalekar,Adv, 

Sri K.P. Singh, Ady, 

O,A, 733/99 

Ram Baudh son of sri ~.o. Baudh, aged about 41 years 
resident of Bb-E/3, Dabauli II, Ratanlal Nager, 
Kanpur at . present posted aa Divisional Accounts Officer-II 
in the orfica of the Executive Enginaer, Construction, 
Division, Kannauj • 

, , • Applicant, 
Sri R.P.Singh, Adv. Counsel for the •P~licant, 

Uereus 

1, Union of India through the Secretary, Ministry of 
finance, Ne"' Delhi. 

2. Comptroller & Auditor General of India, 
10- Bahadur 5nah Zatar MaEg, New Delhi. 

J 

3. Deputy Accountant General 11 ( A & ~) 
U,P. Allauabad. 

4. Executive Engineer, 
ConatructionOiviaion , Kannauj, 

, • • . Rae~ondanta. 
Counael tor the reapondentas• Sri . Aait Sthalekar, Adv. 

Sri K,P, Singh, Adv. 

. --

• • •• # 
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O,A, 734{99 

Sri Prabhu Dayal Meena, Oiviaional Accountant 
eon or Sri Ratan Lal, Poated undar Ad•lnlatratlve 
Control and management or the Accountant General u.p. 
In tha office or ~he Executive Engineer, Lower l'tot 

~ Branch On. Ganga Cattal; Near Collectorate, Agra Road, 
l'tathur• (U.P.) ~ 

Permanent ~o•• addrae•J Village 
Diatt. Oauaa (Rajaathan). 

"'una. Pura• Post- Kot, 

• • • Applicant. 
Couneel ror the applicanti- Sri Rakaah Varaa, Adv. 

J 
• J Vereua 

' 

: 

• 

• 

1. The Comptroller & Auditor General of India, New 

DalhJ• . 
2. The Accountant General-II, (A & E), Uttar Prada~, 

Allahabad, U,P, 

3. The Executive Engineer, Lower Mot Branch Dn. Ganga 

Canal; Near Collactorate, Agra Road, Mathura 

• • • Raaponden~a. 
Counsel tor the Respondantss- Sri A.1ait Sthalekar, 

Sri K.P. Singh, Adv. 

O,A, 771/99 

Rakash Kuaar Saxena aged about 46 years son of Sri H.s.L, 
Saxena, Resident of B-115 Opposite Mandir, New Agra, Agra, 
presently uorking as Divisional Accounts Officer Gr,I 
in the office of the Executive Engineer, Conatruction, 
P.w.o. Agra, 

, •• Applicant. 
Counsel tor >tha applicant I Sl'i R,P. Singh, Adv, 

Versus 

1, Union of India through the Secretary, Ministry of 
finance NaM Delhi, 

2. Comptroller & Auditor General ot India, 
10- Qehadur Shah Zafar l•rg, New OelhJ. 

3. Oep~ty Account.ant General, 11 · ( A & EJ 
U,P. Allahabad. 

4. Executive Engineering Conatructia Oiwiaion, 
P,&J,O, Agra, 

• • • Reapondanta. 
Counsel tor the reapondentas- Sri Allit Sthalekarj Adv, 

Sri l.P. Singh, Adv, 

' 

. .. 
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0 1 A • .§21/99 

Shiv Prakash •On ot Sri Pyare ~ohan, 
r/o 68/179 Awes Vikaa Colony, Badhpur 

.r.arrukhab•dt preaently posted aa Divia~onal 
Accounta Ottic1~· Grade 1, Provincial Division, 
P.Y.o. Kannauj. ... • Appticantv 

-
Counaelfor the Applicanta-Sri s.Srivaatava, Adv. 

Vars.., a 

1. Union or India throuQh CQtnptrollar and Auditor General 
or India, 10- Bauadur Shan Zatar Marg, New Delhi. 

2. Oariyao Singh Nehra, Accountant General ( A & £) 

11 U.P. Allahabad. 

3. Oe~uty Accountanc General (&.lorka) Ottice or 
Accountant General . ( A l E) II U.P. Allahabad. 

4. Executive Engineer Provincial Division Kannauj, 
Ois.tt. Kannauj. 

s. Hiranmai Chattarji Divisional Accounts Officer, 
Gr-I Irrigation Division fatehpur. 

•Q•• Respondents. 
Counsel tor the Reapondantaa- Sri Acait Sthalakar, Adv. 

Sri K. P. Singh, Adv• 

Order (In open cuurt) 

(By Hon 1 ble Mr. S, Oaxal Member (A) 

In this bunch of 0,Aa., the applicants have 

filed applica~ion against the transfer orders issued 

~ostin9, them in various gradea as Senior Oiviaional 

Accounts Otticer or Divisional Accountants in 

three grades to divisions in the State. The applicanta 

have prayed rar cancollation or transfer ordars on 

vario~s ground!, 

2. Sri R.P. Singh, Sri Siddharth Srivastava 

Sri Rakaah Ver•a Sri K.s. Rathore and Sri A.v. 
Srivastava appeared tor the a~~licQnta and Sri Aalt 

Stnalekar for reepondenta No. 1 to 3 and Sri K.P. 

Singh tor ree~ondent No.4 appeerd. Their arguments 

~have b"en heard. lo!8 had called for certain raoord 

• .-
• 

. . 

{ 

'· 
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tram the utfice or Accountant General. That haa •lea 

'bean· taken into conaideration • 
• 

~hila the O.Aa. ware under consideration 

a Notirication of Election Commission dateij 12.7.99 
• 

was issued in which the Election CDlllmiasian had 
• 

' . directed th~t th•~• would be a total ban on the 
• 

trans1er of all officera/officiala connected w•th 

the aonduct of Elections. Jt haa alao bean mentioned 

in thia Notification that the transfer orders iaauad 

in respect of the above category of off icera prior to 

the data of announcement but not implemented till 

data should not be given effect without obtaining 

specific perm1saion from Election Commission of 

India in this regard. The net affect of this Notif ica­

tion is that the transfers have been put on hold 

till the Election process is completed because the 

orficers concerned are officials concerned who are 

involved in ~he Election process as Presiding Officers 

and Polling Officers ate. 

4. Tne learned counsels for the res~ondenta have 

not shown any permission of the Election Commission 

hence averments of tha learned counsel for the 

applicants are that the aµplicants are still 

performing their duties on the pasta which were 

held pr•viously by them. 

s. We, theraf ora, direct that the ordere 

of transf er of the applicants may not be implemented 

till election proce•a is over. In the meanwhile 

the respondents shall consider representations of 

~ha applicants if made within two weeks from the 

---.. ..... ·~· 
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• 

date of thia order and aha~l paaa a reaaoneu order 

on the repreaantationa with regard to their tranarers 

within a·period of four weeks from the aate of 

receipt of' repraaentationa. If the applicants 

-do not represent, they shall be deemed to have 

accepted their order for transier and may be dealt 

with accordingly. With these directions the bunch 

or O.As. stands diapoaad of. There ahall be no 
order aa to coats. 

s. 
The original record of transfer which 

had been produced by the learned counsel for the 

respondents has been returned to learned counsel 

tor the respondents at the time this case was 
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